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[Shri Shyamnandwn Mishra]

had withield from Houge i that be
has not told the . JHouse when he
would place the interim Report on
the Table of the House, And then, we
‘alst do not -know when the Repori
was submitted to the Home Minister—
whether he has already. taken a great
deal of time, one does nol know.
When was the Report submitted? We
would like to know whether he has
been expeditious.

SHRI CHARAN SINGH: The Re-
port was received only today, just
before 12 o'clock.

As for the laying of the Report on
the Table of the House, it would take
at least three weeks. It would have
to be translated and a summary had
to be prepared and put before the
Cabinet and then alone it will be put
before the House.

SHRI SHYAMNANDAN MISHRA:
Only one think more—since I was
interrupted. It was also reported
some time back that some of the re-
commendations or findings of the
Shah Commission have been of a final
nature and not of an interim nature.
This has come out in the papers. The
House woulg like to know whether
the entire Report is of an interim
nature or some part of it is of a final
nature,

SHRI KANWAR LAL GUPTA: 1
want to know from the Hon. Home
Minister. ...

wamfa w59 ¥ A §H
wraar @ | (wama) o
I am not allowing any discussion on

this question. (Interruptions), Mr,
Murali Manohar Joshi.
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SHRI V. ARUNACHALAM (Tiru-
nelveli): Mr. Chairman, Sir, I rise to
say a few words on the financial
statement placeq by our Hon’ble
Minister for Finance for the year
1978-79. The declamation of our Fin«
ance Minister at the time of the
budget in the last year no doubt in.
spired the people and the nation to
believe that s second budget would
overcome the lapses of his first fin-
ancial statement and that 1t would
create and  catalyse progressive
changes. Contiary to our cxpectation,
this budget has sown the weeds af
hardships and spread its red carpet
only to the members of big mono-
polistic houses. Our Finance Minister
with his intellectual subterfuges and
brainy twists is misleading the nation
as well as his party. Consequently,
he is facing scathing attacks from all
sides including his own Janata Party.
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The comments and candid opinion of
the Press ahout the Budget which
always represent reaction of the
public are noteworthy. “There is no
sign of a completely new thinking®,
says The Hindu. “It is a disappoint-
ing budget” sums up The Statesman
“All hopes that the Janata Govern-
ment will turn new leaf in flscal
management after its first full year in
office have becn rudely shattered”.—
this is the contribution by The Times
of India. “Mr. Patel's budget can be
judged only a qualified success’-—says
The Economic Times. “The Janata
Government’s inability to cope with
Economic problems of the country is
reflected in the union Budget for 1978-
79"—says National Herald. The com-
ment of Eastern Economist is “Recipe
of stagflation”. *“It is a meaningless
Budget”~—thiz is according to Link.

With patience and persistence, I am
trying to dissociate from the remarks
of these journals, but the Hansard in
my hand propels me to agree with the
Press. Our Finance Minister claims
a comfortable climate of sound eco-
nomics in the country by mentioning
{hat the wholesale price index is lower
and that the stability of the price has
been maintained ang that speculative
hoarding has heen nrevented consider-
ably. The cornered stock came on to
the market Above all, the balance
of payment is strong. But, Sir, it is
dolorous to note that the wealth of
available facts reveals a different
state of affairs 1f the comforiable
climate of economics is prevailing as
is claimed by our Hon'ble Minister,
whv is there a short-fall industrial
production? Why is there slackness
in investment inspite of increased
saving? Why is there decline in tax
collection in spite of efficient adminis.
tration? This is the first time in the
history of India that we see that the
collection of Corporation tax and
income tax have fallen below the
estimate, instead of showing normal
growth. The fall of Rs. 38 crores may
be a small quantum to our Govern-
ment but it is a clear indication of
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the predicament in,our development
and growth. The dismal ord of
fall in industrial productioh in spite
of prodigious flow of funds, is causing
trepidation. The growth of Indusiry
was 6.1 per cent in 1975-78. Then it
increased by leaps and hounds to 10.4
per cent in 1976-77 but slumped from
104 per cent to 5 per cent in this
current year,

Regarding 1nvestment, the annual
report of the Reserve Bank of India
discloses unpleasant facts. It reveals
“while domestic savings recorded a
fructional increase from 15.5 per cent
to 15.7 per cent in 1976-77, the aggre-
gate investment in the country's eco-
nomy was much lower at 14.3 per cent
of net national product than 16.1 per
cent in 1975-76" If thig position is
allowed to continue poverty, sterility
and desolation will be perenmal dis-
eases of this famished society.

Massive gose of taxalion to the ex-
tent of Rs, 545 crores is an alarming
factor of this budget. Our Finance
Minister has touched almost every
pocket. No pocket is left untouched.
The mwore alarming factor is that from
1951 to 1976, the state governments
and the central government have col-
lected taxes to the tune of nearly Rs.
91,000 crores Every year the quan-
tum of new tax or additional coliec-
tion of tax at the Centre is more than
the annual fiscal income of a big
State in India. It shows how the
Centre 1s ruthless in imposing new
taxes without considering the miser-
able condttion of the people.

I am not at all interested in carping
or cavilling against the new propogals
of taxation. Nor is it my habit to
arraign against this Ministry. But it
is my paramount responsibility to
bring to your notice the adverse con-
sequences of the new taxation pro-
posals.

The hon. Finance Minister has pro-
posed a levy of iwo paise per kw hour
on electricity generated. In other
words he has proposed a new tax
which no one has dared fo levy in
the past, He has utterly failed to
realise the un-economical position of

State Rlectricity Boards in the countr
Almost all the Boards except the Elec-
tricity Board of Maharashira are func-
tioning under heavy loss. Inspite of the
tenacious efforts with alacrity and
dexterity, the State Electricity Boards
are not able to overcome the losses.
Every year the losses are accumulat-
ing and some of the electricity boardy
are receiving subsidy from their res-
pective state governments. Even then
the loss 15 alarming. An official state-
ment  has been recently published
about the accumulation of losses in
the Staie Electricity Boards, Accord-
g to the official report upto the year
1977-78, the figures are as folluws, the
figures of accumulated losses: Karna-
taka 5-8 crores; Madhya Pradesh—
853 crores; Himachal Pradesh—17.39
crores; Meghalaya—19.49 crores; Tamil
Nadu--2645 crores; Orissa—28.16
crores; Gujarat—28.52 crores; Assam-——
3246 crores; Andhra Pradesh—34.68
crores; Kerala—42.11 ecrores, West
Bengal—46.11 crores; Rajasthan——
50.86 crores; Haryana—62.48 crores;
Punjab—127.00 crores; Bihar—144
crores; Uttar Pradesh—199.75 crores.
The accumulated losses of State Elec-
tricity Boards upto 1976.77 was Rs.
69173 crores. It has shot up by Rs.
864 crores upto 1977-78. What are
the remedial measures on the part of
our Finance Minister to reduce this
accumulation of losses?

Further, evcry year the State Elec-
tricity Boards are submutting defict
budgets cven as our Finance Mmister
dose. In 1974-75 the deficit was Rs.
1375 crores In 1975-76, Rs, 120
ciores. In 1976-T7 the deficit was Rs
110 crores While the financial posi-
tion of the State Electricity Boards is
staggering and sometimes crawling, it
is unfair on the part of the Centre to
impose new taxes on generation of
power. This House may agree with
me thal consumption of power i1s a
realistic yardstick to assess the indus-
trial development of a country When
we compare the per capita consump-
tion of power in India, with that of
other countries, our position ig far
from satisfactory. Per capita consump-
tion of power in U,S.A. 7000 Kw, in
UK. 8700 Kw, in USSR 2600 Kw, in
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France 2400 Kw, in Yugoslavia 1000
Kw. But in India it is 118.8 Kw.
What will be the answer of our Fin-
ance Minister to improve this position?

Considering all the facts any duty
on generation of power will ng doubt
increase the loss of State Electricity
Boards and jt will certainlv cripple
the industiral development. By and
large it will arrest the national
growth, I am sure that these facts
are not beyond the ken of our Fin-
ance Minister.

The cost of generation of power is
going to increase abnormally not only
because of this new duty but also
because of levy of excise duty on
coal at rates varying from Rs 5 to 10
per tonne. The State Electricity
Board is the biggest consumer of coal.
While the State Electricity Boards are
not able to enhance their tariff due
to political climate and other factors,
the price of coal is increasing every
year. The price of coa] in 1974 was
a mere ten rupees per tonne. In 1975
it was increaseq to Rs. 17.40, Now it
has been enhanced to Rs. 64.90. After
the imposition of the new duty, auto-
matically the cost of coal will also
increase.

The total generation of power in
the last year was 89.185 million units
Out of which 56 per cent of energy
was generated by thermal power sta-
tions for which the State Eleciricity
Boards have to purchase 35 million
tonnes of coal. On the whole, the
State Electricity Boards are going to
be affected by the excise duty on coal.

Our Finance Minister is proudly
claiming that the exchequer is going
to be benefited by the additional re-
venue of Rs, 203 crores due to these
taxes. But I want to remind you that
this tax is not going to be collected
from the private sector, but from
State Electricity Boards and Public
Undertakings. Since the major por-
tion of the burden of taxes has to be
borne by Government agencies, the
proposal of taxes on Electricity end
«Coal is a policy of self-stultification.
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Apart from this anticipated un-
precedented additional loss tg the
State Electricity Boards, I oppose this
tax tooth and nail because the Govern-
ment ruthlesfly attempts to enter into
the financial avenue of the State Gov-
ernments, The State Governments
are vesteq with powers under our
Constitution in the State list to levy
taxes on consumption or sale of elec-
tricity. Neither the Central list nor
concurrent list empowers the Central
Government to levy tax on electricity.
So, this act of the Finance Minister
is highly unconstitutional.

So, far, electricity is a source of
income only to the States. Now the
Finance Minister under some pretext
attempts to transgress into the juris-
diction of the State Governments.
The financial autonomy of the Stlate
is no doubt blurred by this proposal.
Had our Finance Minister an 1ota of
respect to the State Governments, he
would have consulted the State Gov-
ernments before the introduction of
this tax. But he has not done that.
It seems that he has acted with poli-
tical rapacity rather than sagacity.

When the demand for more financial
powers js gaining ground and when
the exhortations of the State Minis-
ters have seized the attention of the
public. this proposal of a new tax on
electricity runs counter to the will of
the people and the interest of the
nation.

Because of all these reasons, our
hon, Chief Minister “Purachi Thal-
aivar” MGR strongly voiced his pro-
test to this tax by sending telegrams
to our Prime Minister and the Finance
Minister. So far as this issue is con-
cerned, there is a consensus among
the political parties against this pro-
posal. Therefore, the voice of our
Chief Minister ig not the voice of an
individual but the voice of the entire
Tamil land. Further the protest is not
an isolated one. It is going to be
ubiquitous. Our Finance Minister
will soon realise this position.
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The Janata Party jn the press and
on the platforms is advocating Grama
Raj and decentralisation of power,
whereas the Government under the
contro] of the Janata Par¥¥ is brazen-
ly retrogressing to the policy of im-
perialistic powers. It seems that the
elite at the Centre suffer from 4 con-
genital weakneys of castrating the
revenye sources of Stale economy,
That is why, even after the total
odium of State Governments against
the policy of abolition of Sales Taxes,
our Finance Minister is still not able
to give up the policy of abolishing
the Sales Tax.

This House is aware of the fact that
Sales Tax is an elastic source of re-
venue for the States. The revenue
has increased from 27 per cent in
1950-51 to 55 per cent in 1975-76. In
other words, in 1950-51 the total re-
venue of Sales Tax was only Rs, 220
crores. but in 1975-76 it increaged to
Rs. 3,500 crores. Now we might have
exceeded Rs. 5000 crores. Perhaps
the atiractive sum might have tempt-
ed our Finance Minisier to sponsor
this policy.

The Centre is now trying to tra}:
the State Governments by offering
princely compensation and advocating
the sanctimonious theory of avoiding
Sales Tax on some goods by different
authorities.

It is quite true that the Centre and
States are competitively levying taxes
on the same goods, No doubt it
causes 1inconvenience to the con-
sumers as well as the manufacturers.
The point to be kept in mind is that
the syster. of dual agencies is a recog-
nised principle in a federal set up,
That is why we are facing this iype
of inconvenience in so many spheres
in our political system. If our Fin-
ance Minister is very serious and
honest enough in avoiding this t;pe
of inconvenience in tax collection, my
best suggestion is that the Central
Government may give up the policy
of levying the tax or excise duty on
the goods which are taxed by State
Governments. Is our Finance Minis-

ter prepared to accept this sugges-
tion? Certainly not. We know what
is smouldering in his heart. Under
the pretext of avoiding the incon-
venience and creating uniformity in
collecting the tax, the Centre tries to
control the entire economy of the
States so as to further detract from
the limited autonomous position of
the States.

It the levy of Sales Tax is under.
taken by the Centre, then all the Fin-
ance Ministers of the State Govern-
ments with folded hands and bowed
heads will be waiting in the corridor
of the Central Finance Minister's
office with their begging bowls.

No self-respecting citizen will tol-
erate such a degraded position for the
State Government. Therefore, on be-
half of All-India Anna DMK, beivg
a true disciple, nursed and groomed
by the policies and principles of Dr.
Anna, I am proud to register my
protest against the policy of abolish-
ing the Sales Tax with clearer intel-
lect, with livelier spirit and with
renewed corporal vigour.

With these words, I conclude my
speech.

SHRI YASHWANT BOROLE (Jal-
gaon): Mr. Chairman, Sir, this Budget
will be viewed in different quarters
with different reactions. The Budget
from the very beginning has a clear
drift towards rural development. It
is not the usual conventional Budget
which used to be presented for a
number of years. Of course, the reac-
tions are bound to be different. The
perspective with which this Budget is
analysed will produce its reaction.
What a housewife says about the
Budget, what an economist says about
the Budget, what a trader says about
the Budget, what a businessman says
about the Budget, what a worker says
about the budget, or a citizen living in
an urban area, or a citizen working
in a factory says—these will be dif-
ferent from one another. Wg have to
ignore them for a while, in order to
assess the budget from the point of
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view of the interests of production
and the interest of the country as a
whole. We know that the mercantile
comir.unity has been completely dis-
satisfied with this budget. Various
reactions have so far appeared in the
newspapers, viz. those of the Bombay
industrialists, of the Indian Merchants
Chamber, Bombay Mill Owners’ Asso-
ciation, Silk and Art Silk Mills Asso-
ciation, Indian Manufacturers’ Asso-
ciation, Federation of Indian Cham-
bers of Commerce etc. When all of
them are dissatigfied with this parti-
cular budget, I say that it is 5 success
of the Janata Party. They say that
they have not been given concessions
and certain other reliefs. (Interrup-
tions) According to them they have
not been given concessions; they have
not been given more concessions, but
concesions which ought to have been
given to them, have not been given.
If you scrutinize the budget, you will
find that there are no concessions
given to them. We shall go into the
details also. But thege are the reac-
tions which have been mentioned.

We have not to go by what the
politician says—a politician who is
going either to find fault or defend
the budget. Neither shall it be my
attempt to find out certain good points
in the budget, in order to support the
budget of the Janata Party. We shall
have a perspective which we shall
take in the interests of the nation,
and try to find out whether the
present budget is commendable or
not. We shall find out whether it ig
a drift towards the rural people,
whether it could be said to be giving
real incentives for increase in inputs
and investments. That is what we
shall have to find out.

My first point is that the budget
can be gaid to be really achieving
the economic objectives and goals in
a particular sense—goals which have
been laid down in the manifesto of
the Janata Party, its economic resolu-
tion as well as industrial policy. It
is not a clean slate on which our
Finance Minigter has been writing,.
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We have got the former budgets, for-
mer allocations and the former
schemes which are continued. We
have got all of them behind us; and,
therefore, out of the total outlay of
Rs. 11,000—odd crores, we are faced
with 90 per cent continuing schemes,
all of which should be run. It is
unwise to close them at this juncture.
We shall have 1o c¢ontinue those
schemes in order to achieve whatever
we could get; and, therefore, these
schemes having 90 per cent of the
outlayg shall be continued this year,
leaving the remaining 10 per cent, to
be adjustedg according to the prioritieg
which we can give them. Whatever
has been there, has been tried jn the
best possible ntanner by the present
Finance Minister; and it will be an
undoubted thing that he deserves
commendations from all the sections
of the House for doing his level best
to take the benefits of the budget to
the lowest possible man, the poorest
who are there, the sufferers for all
the long 30 years, when crores of
rupees have been invested. During
the last 30 years on the five Year
Plans so much has been spent, but
what is the progress or what is the
result? Have we achieved the in-
crease in national income that we
expected? No, Sir. The growth rate
is only 3.7 per cent. If we take into
account the increase in population, it
comes to hardly one per cent. Then
where has the benefit gone? Who has
reaped the benefits or fruits of it? Is
it the man in the lowest possible
rung in the mofussil? No; it is not
so. It is obviously clear that if we
calculate the per capita income tak-
ing the price level of 1970-71, it comes
to Rs. 653 annually. If we take the
latest price level, it will come to
Rs. 1,049. But this is the average and
the averages are always deceptive. If
we separately calculate what is the
living standard of the people who are
in the mofussil, who are the agricul-
tural workers and the small farmers,
the average will be only one-third or
onefourth of the income of a person
living in the urban areas. So, there
is economic retardation, instead of
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economic progress, among the people
living in the villages. We cannot
forget the fact that 75 per cent of
our population live in 7 lakhs of vil-
lages, and they have been neglected
and denied the benefits of develop-
ment. So, the condition of that parti-
cular section ought to be taken into
consideration while framing the bud-
get or the economic policy @f the
country.

Let us look at the allocations in the
bresent budget from this angle.
Earlier the allocation for gagriculture
was only Rs. 419 crores. This year
it has been increased to Rs. 1,754
<crores. For Command Area Projects
it has been increased from Rs. 49
crores to Rs. 82 crores, for Small Far-
mers’ Development Project from Rs.
45 crores to Rs. 115 crores, for
Drought-prone Areas Programme from
Rs, 51 crores to Rs. 76 crores, for
Desert Area Development Project
from Rs. 6 crores to Rs, 20 crores, for
Fisheries from Rs. 33 crores to 61
crores and Dairy Development Rs. 500
crores. So, we will find that there
has been a substantial increase under
all the heads.

18 hrs.

If we take the allocation for both
agriculture and rural development
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and small-scale sector, which also
relateg to mofussil development, it
comes to 40 per cent of the total in-
vestment. Then there is the infra-
structure development process, like
the generation of power. For rural
electrification the investment ig Rs.
297 crores; for purposes other than
rural electrification it is Rs. 285 crores.
For agriculture, again, the allocation
for major and medium irrigation is
Rs 1,166 crores and for minor ijrriga-
tion Rs. 235 crores. For fertilizer the
allocation is Rsy 238 crores. For the
rural roads the allocation has been
increagsed from Rs. 85 crores to Rs.
115 crores. In water supply, the pro-
vision has been raised from Rs. 70 to
Rs. 163 crores for rural development.
“Scheduled Caste”  welfare pro-
grammes generally are in the mofus-
sil, and they are taking up Rs. 538
croresy, Village and small-scale indus-
tries are getting Rs. 219 crores, an
increase from Rs, 145 crores.

MR. CHAIRMAN: He will continue
tomorrow.

18.01 hrs,

The Lok Sabha then adjourned tilk
Eleven of the Clock on Tuesday the
March 14, 1978/Phalguna 23, 1899
(Saka).



